Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat

Srinagar/Jammu
*hdkk

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO: - 8489 - JK (LD) of 2025
DATED:- 21 - 07 - 2025

Sanction is hereby accorded to the appointment of Officer’s of Jal Shakti
Department as Officer In charge (OIC) Litigation for the cases mentioned in
annexure to this Government Order including Contempt Petition if any, pending

before Hon’ble High Court of J&K and Ladakh/Central Administrative Tribunal/
any other forum.

The terms and conditions of appointment of the OIC shall be governed by the
provisions of Government Order No. 1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-LAW-0OIC/07/2025 Dated: - 21.07.2025
Copy to the:-

Learned Advocate General, J&K.

Financial Commissioner (Additional Chief Secretary) Jal Shakti Department

Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

Joint Secretary (J&K), Ministry of Home Affairs, Government of India.

Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.

Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.

Director Litigation , Srinagar/ Jammu.,

Law Officer concerned

Officer In Charge Litigation(QIC).
. Private Secretary to Chief Secretary for information of Chief Secretary.
. Private Secretary to Secretary Law.
. Incharge Website. 2 S
. Government Order file. o ¥ d
. Concerned file. '}/{

(Reyaz Ali Bhat)
Deputy Legal Remembrancer
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Annexure to the Government Order No:- 8489 - JK(LD) of 2025 dated 21.07.2025.

[S-No

Case No

Title of Case

01C

WP© /2025
in OA 1508/2021

UT of J&K Vs
Mulkh Raj

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WP /2025
in OA 1529/2021

UT of J&K vs
Hans Raj

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WPC /2025
in OA 967/2024

UT of J&K vs
Nek Ram

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WPO /2025
in OA 1578/2021

UT of J&K
Vs
Kaku Ram

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WPO /2025
in TA 509/2022

UT of J&K Vs
Duni Chand

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WPO /2025
6. |inTA
no. 3739/2021

UT of J&K vs
Bishan Dass & ors

Sh. Ajay Sharma,
Superintending Engg.
(Addl charge Executive
Engineer , Jal Shakti
PHE ,Mechanical Div
Udhampur

WP© /2025 in
OA 1356/2021

UT of J&K & Ors vs
Bansi Lal

Sh. Manoj Gupta,

Division Rajouri

8. |SWP No. 1740/2017

Baldev Raj & Ors. Vs. State of
J&K & Os

Er. Sanjeev Gupta- Executive
Engineer, Irrigation Division-
Akhnoor

9. [SWP No. 2707/2017

Amardeep Singh and Ors, Vs
State of J&K and Ors

Er. Sanjeev Gupta- Executive
Engineer, Irrigation Division-
Akhnoor

10. |[SWP No. 1679/2018

Baldev Raj & Ors, Vs State of
J&K and Ors

Er. Sanjeev Gupta- Executive
Engineer, Irrigation Division-
Akhnoor

CCP(S) 17/2025,

11. |CCP(S) 159/2022 in

WP(C) NO.

Atul Damral Vs UT of J&K &
Ors.

Er. Sanjeev Gupta- Executive
Engineer, Irrigation Division-
Akhnoor
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2215/2021
19, (CCP(S)270/2023 in|Vijay Kumar Vs. UT of J&K & |- Sanjeev Gupta- Executive
WP(C) 402/2021  |Ors Engineer, Irrigation Division-
Akhnoor
Ramesh Chander Vs UT of J&K ; .
13, [PPI(Civil)/8927/202 land Ors through Chief Engineer, |L'- Saieev Gupta- Executive
- by Jal Shakti (I&FC) Department, Engineer, Irrigation Division-
r— Akhnoor
4 [WP©)No. Dalip Kumar Sharma Vs UT of [Er. Sanjeev Gupta- Executive
© 517/2023 J&K and Ors. Engineer, Irrigation Division-
Akhnoor
Ganesh Singh Vs UT of J&K  [Er. Sanjeev Gupta- Executive
15. |WP(C) 2583/2023 |and Ors Engineer, Irrigation Division-
- Akhnoor
. Er. Sanjeev Gupta- Executive
16. |WP(C) 2584/2023 g?;dev Raj VS UT of J&K and Engineer, Irrigation Division-
Akhnoor
. : Er. Sanjeev Gupta- Executive
17. I0A No. 966/2023 }’;Eh;‘)o?:“ & O Vs UL of |y ineer, Trrigation Division-
— Akhnoor
Er. Sanjeev Gupta- Executive
18. |0A No. 1157/2021 ﬁ;‘f‘;’c"éﬁhm 0. Ve UT of |g e Tréigmition Tivizion-
Akhnoor
. Er. Sanjeev Gupta- Executive
19. . 209/9/5/2024-jk izfl‘? all)EvCl)f; Ut YL et Engineer, Irrigation Division-
Akhnoor
CCP(S) No. Krishan Kumar Plasar Vs UT of [Er. Sanjeev Gupta- Executive
20. [276/2024 in WP(C) J&K & Ors. Engineer, Irrigation Division-
(No. 331/2024 Akhnoor
21 CP NO. 170/2025 in|Avtar Singh Sodhi Vs Sh. Er. Tilak Raj Sharma, XEN FCD
" |OA 468/2024 Shaleen Kabra and Others Jammu
C.P. No. 19/2022, |Vishal Kumar & ors Er. Sudesh Kumar, Executive
22. |0.A/W.P. No. Engineer, PHE Division Rajouri
1137/2021
WP(C) No. Mushtag Ahmed & ors Er. Sudesh Kumar, Executive
23. |2356/2018, Legal Engineer, PHE Division Rajouri
No. 526/2018
'WP(C) No. Anil Choudhary & ors Er. Sudesh Kumar, Executive
24. |2365/2018, Legal Engineer, PHE Division Rajouri
No. 281/2022
25 C.P. No. 426/2023 |Ajay Kumar & ors Er. Sudesh Kumar, Executive
: Engineer, PHE Division Rajouri
26 C.P. No. 418/2023 |[Kishore Singh & ors Er. Sudesh Kumar, Executive
) Engineer, PHE Division Rajouri
C.P. No. 107/2023, |Mohd Shafig & ors Er. Sudesh Kumar, Executive
27. |0.A.No. Engineer, PHE Division Rajouri
61/1093/2024
C.P. No. 125/2025, Mehedi Sharief & ors Er. Sudesh Kumar, Executive
<5 0.A. No. 413/2024 Engineer, PHE Division Rajouri
C.P. No. 294/2024, |Shakeel Ahmad & ors Er. Sudesh Kumar, Executive
29 |C.A. 144112024 Engineer, PHE Division Rajouri
C.P. No. 294/2024, |Shariaz Ahmad & ors Er. Sudesh Kumar, Executive
30-15.A. No. 34012023 Engincer, PHE Division Rajouri
31. [WP(C) No. Mohd Afzal & ors Er. Sudesh Kumar, Executive
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1402/2024, CM No.

Engineer, PHE Division Rajouri

3476/2024
3. TA No. 1613/2020, |Abdul Bari & ors Er. Sudesh Kumar, Executive
SWP 113/2019 Engineer, PHE Division Rajouri
33 C.P. No. 131/2025, [Ali Mohd & ors Er. Sudesh Kumar, Executive
0.A. No. 647/2024 Engineer, PHE Division Rajouri
34, 0O.A. No. Sukhdev Singh & ors Er. Sudesh Kumar, Executive
61/867/2024 Engineer, PHE Division Rajouri
WP(C) No. Mohd Qayoom & ors Er. Sudesh Kumar, Executive
35. (1939/2019, CM No. Engineer, PHE Division Rajouri
4072/2019
36. O.A. No. 1477/2024Mohd Taj & ors Er. Sudesh Kumar, Executive
Engineer, PHE Division Rajouri
37, C.P. No. 218/2024, [Prem Singh & ors Er. Sudesh Kumar, Executive
0O.A. 1450/2023 Engineer, PHE Division Rajouri
C.P. No. Mushtag Shah & ors Er. Sudesh Kumar, Executive
38. 161/221/2024, O.A. Engineer, PHE Division Rajouri
No. 915/2023
39 C.P. No. 74/2005, |Abdul Rashid & ors Er. Sudesh Kumar, Executive
" |0.A. No. 490/2024 Engineer, PHE Division Rajouri
40 C.P. No. 143/2025, |Mohd Igbal & ors Er. Sudesh Kumar, Executive
" |0.A. No. 510/2024 Engineer, PHE Division Rajouri
41 C.P. No. 1499/2022 |Abdul Hamid & ors Er. Sudesh Kumar, Executive
' Engineer, PHE Division Rajouri
4 C.P. No. 257/2023, Mohd Ghani & ors Er. Sudesh Kumar, Executive
" |TA 843 Engineer, PHE Division Rajouri
43 C.P. No. 25/2025, |Rafiq Ahmed & ors Er. Sudesh Kumar, Executive
" |O0.A. No. 1416/2023 Engineer, PHE Division Rajouri
44 C.P. No. 27/2025, [Balbir Singh & ors Er. Sudesh Kumar, Executive
" _|0.A. No. 1390/2023 Engineer, PHE Division Rajouri
Parshotam Lal & Ors. V/s U.T of] Er. I‘(ulwant Singh, .Executive
45. 10.A/342/2025 1&K & Ors ' ' Engineer, Jal Shakti (PHE) Mech.
' Rural Division Jammu
Er. Sunil Gandotra, Superintending
46. | OA No. 704/2025 |[Naresh Kumar V/s UT & Ors  [Engineer, Jal Shakti (PHE) Mech.
Urban Circle, Jammu
Sh. Manoj Gupta, Executive Engineer
47. (2)62 5 / Munshi Khan vs UT of J&K PI.-I]jj Mecha_nica‘l
Division Rajouri
48 WP(C) 592/2022, |Mohd. Hanief and Others V/s  |Er. Pawan Deep Singh Soni, .
" |CM No. 1887/2022 |UT of J&K Executive Engineer, MID Dharmari.
OA No. 572/2025 (Shabir Ahmed V/s UT of J&K |Er. Pawan Deep Singh Soni,
“ Executive Engineer, MID Dharmari.
8 7. R— 12025 Sh. Ranbir Singh Vs Union Er. Rajesh Kumar, Executive
o Territory of J&K and Otheres  |Engineer, Irrigation Division, Rajouri
OA No. 502 /2025 |Govind Sharma Vs Jal Shakti  |[Er. Ajay Sharma
Department , Jammu Executive Engineer,
Al Jal Shakti (PHE) Mech. Ground
Water and Drilling Division , Jammu
Civil Suit JEE- ENN Engineer V/S Chief | Er. Muzamil Magbool
32, Engineer PHE Srinagar Executive Engineer Master plan
Division Srinagar
rV/sUT & Ors  |Er. Sunil Gandotra, Superintending
53. OA No. 704/2025 |Naresh Kuma Engincer Jal Shakti (PHE) Mech.
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Urban Circle Jammu

54, WP(C)..../2025 M/S Guechu Ram Vs UT of Er. Tilak Raj, Executive Engineer,
J&K and others Flood Control Division, Jammu
CCP(S) 224/2025 in|M/S Gucchu Ram Vs UT of Er. Tilak Raj Sharma, Executive
55. |WP(C) 2784/2025 J&K and others Engineer, Flood Control Division,
Jammu
56. OWP 604/2011 NHdPC()J LTD Versus UT of J&K [Secretary, JIKWRRA
and Ors.
WP (C) 204/2025 |[M/S Gousia Road Construction Secretary, JKWRRA
S co VS UT of J&K (Irrigation and
Flood control)
58. WP (C)207/2025 |M/S SA Power Utilities Pvt Ltd Secretary, JKX WRRA
Vs UT of J&K and Ors.
WP (C) 637/2025 M/S Magpie Hydel Construction Secretary, JKWRRA
59 industries Private Limited Vs
’ Union of J&K and Anr ( General
Administration Department
60. WP ( C ) 3008/2025 M/S Mass N Engy Pvt Ltd Vs Secretary, JKWRRA
UT of J&K & Ors
M/S Magpie Hydel Construction |Secretary, JK WRRA
6l. Industries Private Limited VS
Union og J&K and others
WP(C) No. /2025 |UT of J&K & othrs. VS Des Raj|Sh. Ajay Kumar Sharma, Executive
62. in OA 619/2020 Engineer PHE Mechanical Division
Udhampur
WP(C) No.- UT of J&k and Ors Vs Mohd  [Er. Jatinder Kumar Executive
63. ' Igbal OA 126/2024 CP 88/25  |[Engineer Jal Shakti (PHE) Division
WP No.1314/2025 Nowshera
WP(C) No.- UT of J&k and Ors Vs Mohd  |Er. J'atinder Kumar_ Executivc—:: N
64. 1315/202 5' Sadiq OA 127/2024 CP 90/2025 Engineer Jal Shakti (PHE) Division
WPC Nol1315/2025 Nowshera
WP(C) UT of J&k and Ors Vs Som Raj |Er. J.atinder Kumar_ Executivc? .
65. No.1316/2025 OA 125/2024 CP 91/2025 Engineer Jal Shakti (PHE) Division
) WPC Nol1316/2025 Nowshera
. Er. Jatinder Kumar Executive
WP(C) No.------ UT of J&k and OrsVs Mohinder . ’ S g
66. 112025 Paul OA No.849/2024 e S
WP(C UT of J&k and Ors Vs Ramesh |Er. Jatinder Kumar Executive
67, |WE(C) Now== Chander Engineer Jal Shakti (PHE) Division
L 0A 1361/2021 Nowshera
. Er. Jatinder Kumar Executive
68. WHC) Nor-—- UT of J&k and Ors Vs Joginder Engineer Jal Shakti (PHE) Division
/2025 Pal OA 1352/2021 Brcwakisia
UT of J&k and Ors Vs Sat Paul |Er. Jatinder Kumar Executive
gy, [WRED NG Vs UT of J&k and Ors Engineer Jal Shakti (PHE) Division
— 0A1351/2021 Nowshera
. Er. Jatinder Kumar Executive
70, (DRCCH e UT of J&tk and O Vs Sur)  |p, ooy oo Jal Skt (PEIE) Dhivision
/2025 Parkash OA 41/2023 Nawshers
UT of J&k and Ors Vs Ashok  |Er. Jatinder Kumar Executive
71, |WP(C) No.------ - Engineer Jal Shakti (PHE) Division
Al OA 870/2024 Nowshe;a K . :
...... of J&k and Ors Vs Tara Er. Jatinder Kumar Executive
% g;;(? e g}Lor Engineer Jal Shakti (PHE) Division
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OA 453/2022

Nowshera

18.

UT of J&k and Ors Vs Saish Er. Jatinder Kumar Executive
Pal OA 1718/2022

Engineer Jal Shakti (PHE) Division
Nowshera
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